FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF STAKEHOLDERS OF BHAGYODAY SUPER MARKET

PRIVATE LIMITED
NAME OF THE CORPORATE BHAGYODAY SUPER MARKET PRIVATE LIMITED
PERSON
DATE OF INCORPORATION OF | 09th FEBRUARY, 1995
THE CORPORATE PERSON
AUTHORITY INDER WHICH Incorporated under the Companies Act, 1956
CORPORATE PERSON IS
INCORPORATED /REGISTERED
CORPORATE IDENTITY CIN U52190KA1995PTC017151
NUMBER OF CORPORATE
PERSON
ADDRESS OF THE Registered address at Hare Krishna Hare Ram
REGISTERED OFFICE OF Building, Plot No. 952/A, 9th Cross, Bhagya
CORPORATE PERSON Nagar, Belagavi, 590006
LIQUIDATION 22md December 2025
COMMENCEMENT DATE OF
CORPORATE PERSON

NAME, ADDRESS, EMAIL
ADDRESS, TELEPHONE
NUMBER AND THE
REGISTRATION NUMBER OF
THE LIQUIDATOR

Mr. Praveen Prakash Ghali, who is enrolled as a
professional member of the Indian Institute of
Insolvency  Professionals of ICAI  with
professional membership No. IP/P-02714 and
registered with the Insolvency and Bankruptcy
Board of India as an Insolvency Professional (IP)
with  registration No. IBBI/IPA-001/IP-P-
02714/2022-2023/14190 under the Insolvency
and Bankruptcy Code, 2016, an Insolvency
Professional (IP)

Name - Mr. Praveen Prakash Ghali

Address - 04th Floor Above Trends, Tilakwadi,
Khanapur Road, Ranade Colony, Hindwadi,
Belgaum, Karnataka 590006 Karnataka

Email Id - cappghali@gmail.com
Phone -9448765797

LAST DATE FOR SUBMISSION
OF CLAIMS

220 January 2026




Notice is hereby given that the BHAGYODAY SUPER MARKET PRIVATE LIMITED has
commenced voluntary Liquidation on 22n December 2025.

The stakeholders of BHAGYODAY SUPER MARKET PRIVATE LIMITED are hereby called

up on to submit a proof of their claims, on or before 22 January 2026 to the Liquidator
at the address mentioned against item 7

The financial creditors shall submit their proof of claims by electronic means only. All

other stakeholders may submit the proof of claims in person, by post or by electronic
means.

Submission of false or misleading proofs of claims shall attract penalty.

Yours faithfully
For BHAGY SUPER MARKET P

3 P2P-02.7 2022-2023/14190
Address - 04th Floor Above Trends, Tilakwadi; Khanapur Road,
Ranade Colony, Hindwadi, Belgaum, Karnataka 590006

Email Id - cappghali@gmail.com

Phone - 9448765797

Date: 25t December 2025
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